OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHL
ORDER

On attaining the age of superannuation, the foliowing officials shail retire from Government Services from
(ie e micntioied apainst their names. Steps 1o complete their pension papers be laken as per CCS Rules. subject to
the Y edines Cleannee

oo, NAME OFRETIREE ~ {DESIGNATION, DATE OF . DATE OF i
Lo BIRTH  SUPERANNUATION !
L it \iay Pal Singh S0 Sh. Horam Smgh Civil Nazir ' 01.02.1966 | 31.01.2026 |
(EC N, w7 ! J
2 sh Romesh Kumar-i1 S/0 Sh. Ram Sawrup Chowkidar T 20.03.1966 ’ 31.03.2026 ‘
(E € Na 386358093/90777) | J
sh., Sori Nath $'o Sk. Mahinder Lal : Driver Spl. 22.05.1966 31.05.2026
(E € 10038) | Grade
3 st Minsa Ram 50 Si. Taku Ram | Peon/Orderly 10.06.1966 I 30.06.2026
(E.C 74329081/10479) | i !
s $h. Mahender Oraon 5/0 Sh. Raju Oraon [PeorvOrderly ! 08.06.1966 | 30.06.2026
(EC 14435054.90388)
b Sh Satyanam S.'o Sh. Khushi Ram ~  {Dak-Peon 05.07.1966 31.07.2026
{ E.C. 80725329/10533) i
K -§h Kanwar Pal Singh S/0 Sh. Pyarc Singh Head Jamadar 12.07.1966 31.07.2026
(€ C. 78750759/90504 ‘
s Sh Kuldeep Siugh S/'o Sh. Malu Singh iDri\rer Grade-l 20.07.1966 31.07.2026
(E €. 3666604 10030 ! ‘
Sh Hari Ram S0 Sh. Maghu Ram ' Bailiff | 20.07.1966 | 31.07.2026 :
(E.C. 9115} | l | |
L Sh. Ram swarcop $ o Sh Ram Chander - Peon/Orderly i 08.08.1966 31.08.2026 ‘
(£ ¢ 90543) i g
8 She Jeet Singh $'0 Sh. Hukam Singh  Chowkidar 10.08.1966 31.08.2026 ]i
(E ¢ 9087 )
AL Repieshwarn Wio wh, Shiromani Prasad | Safai Karamechari | 15.09.1966 30.09.2026 1
(¢ 90797 Z ‘
l ' '., ', i L AR % RS & —p———— e _%.__ - —— - —— -
13 st Naresh K Rathes S'e Sb. Jage Ram |Bailiﬂ‘ ; 22,10.1966 31.10.2026
ke C 9l30D) : 1 \
14 Sh. Pramod Kumar S/o Sh. Dhakkan Lal Sharma |Peonl0rderly ﬂ\2 10,1966 31.10.2026 \
(E.C t1919141'90547) ‘ ‘
1¢ Sh Narayan Singh S/o Sh, Mohan Singh | Civil Nazir 01.11.1966 31.10.2026
(E ¢ 45413092/90759) ]
it sh. Shiv Kumar $:0 Sh. Nanak Chand Farash 01.11.1966 31.10.2026
(£ C.908YY; .
[ sh Santan Singh S0 Sh. Kesar Singh Chowkidar 30.12.1966 31412.2026 i
(E.C 207y J
/‘1’.1&"'}0
ie

{Virender Kumar Bansal)
Principal District & Sessions Judge (HQs)

v Delhi.
v FZUZ 7507 admneFR02s Dated. Delhithe § 7 QCT 2,025
%

Cony forwarded tfor mloimiation:-

ul Persanal Oftice of the Ld Principal Iistnict & Sessions fdge. J1Qs.), Delli.
2 Personmi lice ol i incipal Distial & Sessions Svdges, all the District Courts, DelhifNew Delhi.
ot Ihe. Accounts Branch, General Braneh, Libeary, Computer Dianch, Leave Section and Vigilunce Branch of all
Distiiets & RACC, DelhwNew Delln.
1 The Brameh In charge, Admn T and U Tis Hazari Courts, Delln.
2 Deniing Asvistants- Seniority /Promotion’ Appointment seat/T ranster posting, Admn.IL

e Deahing Otlicial. Layers Seat, Central Distel, Tis Hozan Courts, Delhi
/ \ebsite Connittee English/Hinds, Tis Huzori Courts, Dethi.
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fficer, (J)

ranch-I111

O/o Principal District & Sessions Judge (HQs)

Delhi.




